ITEM NO.17 COURT NO.9 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

SUO MOTO WRIT PETITION(CRIMINAL) No(s).1/2019

IN RE ALARMING RISE
IN THE NUMBER OF REPORTED CHILD RAPE INCIDENTS Petitioner(s)

VERSUS
Respondent(s)

(IA No. 110278/2021 - APPLICATION FOR PERMISSION, IA No. 2478/2020
- APPLICATION FOR WAIVER OF ADDITIONAL COSTS, IA No. 44301/2021 -

APPROPRIATE ORDERS/DIRECTIONS, IA No. 110282/2021 - APPROPRIATE
ORDERS/DIRECTIONS, TIA No. 146230/2019 - APPROPRIATE ORDERS/
DIRECTIONS, IA No. 115839/2023 - APPROPRIATE ORDERS/DIRECTIONS, IA
No. 135383/2019 - CLARIFICATION/DIRECTION, IA No. 2771/2021 -
CLARIFICATION/DIRECTION, IA No. 132386/2019 - CLARIFICATION/
DIRECTION, IA No. 52907/2024 - CLARIFICATION/DIRECTION, IA No.
59198/2021 - CORRECTION OF MISTAKES 1IN THE JUDGMENT, IA No.

110553/2022 - EXEMPTION FROM FILING O0.T., IA No. 132388/2019 -
EXEMPTION FROM FILING O0.T., IA No. 110283/2021 - EXEMPTION FROM
FILING O0.T., IA No. 52909/2024 - EXEMPTION FROM FILING O.T., IA No.
38321/2020 - EXTENSION OF TIME, IA No. 165036/2021 - INTERVENTION
APPLICATION, IA No. 143390/2019 - INTERVENTION APPLICATION, IA No.
44299/2021 - INTERVENTION/IMPLEADMENT, IA No. 132359/2019 -
INTERVENTION/ IMPLEADMENT, TIA No. 34316/2020 - INTERVENTION/
IMPLEADMENT, IA No. 198884/2024 - INTERVENTION/ IMPLEADMENT, IA No.
165377/2021 - MODIFICATION OF COURT ORDER, IA No. 202811/2024 -
MODIFICATION OF COURT ORDER, IA No. 135378/2019 - PERMISSION TO
APPEAR AND ARGUE IN PERSON and IA No. 22143/20622 - PERMISSION TO
FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES)

WITH

C.A. No. 7968/2019 (XVI)

[HEARD BY : HON. DEEPAK GUPTA AND HON. ANIRUDDHA BOSE, JJ]

W.P.(C) No. 819/2019 (PIL-W)

(IA No. 175087/2019 - EXEMPTION FROM FILING O.T. and IA No.
137755/2019 - INTERVENTION APPLICATION)

Diary No(s). 1571/2025 (PIL-W)

Signature-Net Verified

E%ﬁ%ﬁwNo. 9317/2025 - APPLICATION FOR PERMISSION)

Date: 4.29
18:09:23]
Reason:

Date : 29-04-2025 These matters were called on for hearing today.




CORAM : HON'BLE MR. JUSTICE K.V. VISWANATHAN
HON'BLE MR. JUSTICE PRASANNA B. VARALE

For Petitioner(s) : By Courts Motion

Mr. Manoj V George, Adv.
Mr. Aakarsh Kamra, AOR

Mr. Shikhar Goel, Adv.
Mr. Pranav Sachdeva, AOR

For Respondent(s) : Ms. Disha Singh, AOR
Ms. Eliza Bar, Adv.

Ms. Diksha Rai, AOR

Ms. Purvat Wali, Adv.

Mr. Piyush Vyas, Adv.

M/S. P1lr Chambers And Co., AOR

Mr. Manish Kumar, AOR
Mr. Kumar Saurav, Adv.
Mr. Kumar Saurav, Adv.

Ms. Ankita Sharma, AOR
Mr. Arjun D Singh, Adv.

Mr. Surjendu Sankar Das, AOR
Ms. Aarushi Singh, Adv.

Mr. Anil Shrivastav, AOR
Ms. Avni Shrivastav, Adv.

Mr. Karan Kapur, Adv.
Mr. Abhishek Gautam, AOR

Ms. Aswathi M.k., AOR

Mr. Rajiv Shanker Dvivedi, Standing Counsel, Adv.
Ms. Tulika Mukherjee, AOR

Mr. Beenu Sharma, Adv.

Mr. Vishal Prasad, AOR

Mr. V. N. Raghupathy, AOR

Mr. Raghavendra M. Kulkarni, Adv.

Mr. Venkata Raghu Mannepalli, Adv.

Mr. Sanjay Kumar Visen, AOR
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Hitesh Kumar Sharma, Adv.
Vinod Sharma, AOR

Varad Kilor, Adv.
Siddharth Dharmadhikari, Adv.
Aaditya Aniruddha Pande, AOR

Pukhrambam Ramesh Kumar, AOR
Karun Sharma, Adv.

Anupama Ngangom, Adv.
Rajkumari Divyasana, Adv.
Avijit Mani Tripathi, AOR
Astha Sharma, AOR

Sunny Choudhary, AOR
Aditya Vaibhav Singh Ga, Adv.

Sarad Kumar Singhania Aor, Adv.

Bharti Tyagi, Adv.

K. Enatoli Sema, AOR

Amit Kumar Singh, Adv.
Chubalemla Chang, Adv.
Prang Newmai, Adv.
Suvendu Suvasis Dash, AOR

Nupur Kumar, AOR
Niharika Tanwar, Adv.

Milind Kumar, AOR

Anando Mukherjee, AOR
Shwetank Singh, Adv.

Narendra Kumar, AOR
Sabarish Subramanian, AOR
Shibashish Misra, AOR

Ruchira Goel, AOR
Veera Mahuli, Adv.

Akshat Kumar, AOR
Ajay Bahuguna, Adv.

Kunal Mimani, AOR
Prashant Alai, Adv.

M. Yogesh Kanna, AOR
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Sravan Kumar Karanam, AOR
P. Geetanjali, Adv.
P. Venkatraju, Adv.

Akhileshwar Jha, Adv.
Rajiv Kumar Choudhry, AOR

G. Indira, AOR
P Gandepan, Adv.
Ashwini Kumar, Adv.

Raj Bahadur Yadav, AOR
Vinay Arora, AOR

Shubhranshu Padhi, AOR
Jay Nirupam, Adv.

D. Girish Kumar, Adv.
Pranav Giri, Adv.
Ekansh Sisodia, Adv.

Kunal Chatterji, AOR
Maitrayee Banerjee, Adv.

Guntur Prabhakar, AOR
Hemantika Wahi, AOR
Gopal Prasad, AOR
Ranjan Mukherjee, AOR
Jaspreet Gogia, AOR

K. V. Vijayakumar, AOR
Gopal Singh, AOR

Ashok Mathur, AOR

P.n. Ravindran, Sr. Adv.
T. 6. Narayanan Nair, AOR
Samyuktha H Nair, Adv.
Chirag M. Shroff, AOR
Manish Kumar, AOR

Kumar Saurav, Adv.

Kumar Saurav, Adv.

V. Giri, Sr. Adv.
Uttara Babbar, Sr. Adv.

Krishna Dev Jagarlamudi, AOR

Bhavana Duhoon, Adv.

Arpit Kumar Mishra, Adv.
Jagriti Pandey, Adv.
Vishnu Kanth Mundada, Adv.



Mr. Nishant Ramakantrao Katneshwarkar, AOR
Mr. Raj Bahadur Yadav, AOR

Mr. Kunal Chatterji, AOR
Ms. Maitrayee Banerjee, Adv.

Mr. Rajiv Kumar Choudhry , AOR

Mr. Akshay Amritanshu, AOR
Ms. Drishti Rawal, Adv.
Ms. Pragya Upadhyay, Adv.

Ms. K. Enatoli Sema, AOR
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

M/S. Plr Chambers And Co., AOR

Mr. Amit Sharma, A.A.G.

Mr. Veer Vikrant Singh, D.A.G.
Mr. Abhimanyu Singh (ga), Adv.
Mr. Pashupathi Nath Razdan, AOR
Ms. Mrigna Shekhar, Adv.

Mr. Niranjan Sahu, AOR

Mr. Deepayan Mandal, AOR
Mr. Naman Varma, Adv.
Mr. Mridul Bansal, Adv.

Mr. Som Raj Choudhury, AOR
Ms. Shrutee Aradhana, Adv.

Mr. Himanshu Shekhar, AOR

Mr. Parth Shekhar, Adv.

Mr. Shubham Singh, Adv.

Mr. Youkteshwari Prasad, Adv.

Mr. Nirnimesh Dube, AOR

Ms. Enakshi Mukhopadhyay Siddhanta, AOR
Mr. Ravi Kumar S., Adv.

M/S. Chambers Of Kartik Seth, AOR

Mr. Kartik Seth, Adv.

Mr. Raghav Sharma, Adv.

Mr. Mohneesh Rai, Adv.

Mr. Saurabh Chaturvedi, Adv.

Mr. Manni Sethi, Adv.

M/s Chambers Of Kartik Seth Aor, Adv.



Mr. Arjun Garg, AOR

Ms. Kriti Gupta, Adv.

Ms. Sagun Srivastava, Adv.
Mr. Saaransh Shukla, Adv.

Mr. P. I. Jose, AOR
Ms. Rashi Bansal, AOR

Aishwarya Bhati, A.S.G.

Mr. Neeraj Kumar Sharma, Adv.

Mr. Mukesh Kumar Verma, Adv.

Mr. Shreekant Neelappa Terdal, AOR

Ms. Prerna Singh, Adv.
Mr. Guntur Pramod Kumar, AOR

M/S. Parekh & Co., AOR

Ms. G. Indira, AOR
Mr. P Gandepan, Adv.
Mr. Ashwini Kumar, Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Karun Sharma, Adv.

Ms. Anupama Ngangom, Adv.

Ms. Rajkumari Divyasana, Adv.

Mr. Akshay Malik, Adv.
Mr. Khawar Saleem, Adv.
Mr. Nikhil Jain, AOR
Ms. Divya Jain, Adv.

Mr. Sameer Abhyankar, AOR
Mr. Aakash Thakur, Adv.
Mr. Rahul Kumar, Adv.

Mr. Abhimanyu Tewari, AOR
Ms. Eliza Bar, Adv.

Ms. Radhika Gautam, AOR

Mr. Rajiv Shanker Dvivedi, Standing Counsel, Adv.
Ms. Tulika Mukherjee, AOR
Mr. Beenu Sharma, Adv.

Ms. Aishwarya Bhati, A.S.G.

Mr. Rajat Nair, Adv.

Ms. Swati Ghildiyal, Adv.

Ms. Suhasini Sen, Adv.

Ms. Shagun Thakur, Adv.

Ms. Aastha Singh, Adv.

Mr. Rajeeva Ranjan Rajesh, Adv.
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Arvind Kumar Sharma, AOR

Vishakha, AOR
Viddusshi, Adv.

Mahfooz Ahsan Nazki, AOR
M. Yogesh Kanna, AOR

Renjith B. Marar, Adv.
Lakshmi N. Kaimal, AOR
Arun Poomulli, Adv.
T.k. Nayak, Adv.

Varad Kilor, Adv.
Siddharth Dharmadhikari, Adv.
Aaditya Aniruddha Pande, AOR

Samir Ali Khan, AOR
Pranjal Sharma, Adv.
Anil Verma, Adv.
Kashif Khan, Adv.

Piyush Dwivedi, AOR

Shuvodeep Roy, AOR
Saurabh Tripathi, Adv.
Deepayan Dutta, Adv.

Mukti Chowdhary, AOR
Avijit Mani Tripathi, AOR

Ruchira Goel, AOR
Veera Mahuli, Adv.

S. Gowthaman, AOR
Sumeer Sodhi, AOR
Naresh K. Sharma, AOR

Sahil Tagotra, AOR
Sujay Jain, Adv.

V. Giri, Sr. Adv.

Uttara Babbar, Sr. Adv.
Krishna Dev Jagarlamudi, AOR
Bhavana Duhoon, Adv.

Arpit Kumar Mishra, Adv.
Jagriti Pandey, Adv.

Vishnu Kanth Mundada, Adv.

Diksha Rai, AOR
Purvat wWali, Adv.
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Piyush Vyas, Adv.

Jaspreet Gogia, AOR
Narendra Kumar, AOR

Atul Kumar, AOR

Nishe Rajen Shonker, AOR
Mukesh Kumar Maroria, AOR
R. P. Gupta, AOR

Vinod Sharma, AOR

G. N. Reddy, AOR

Prashant Shrikant Kenjale, AOR

Nupur Kumar, AOR
Niharika Tanwar, Adv.

Intervenor-in-person

V. N. Raghupathy, AOR
Raghavendra M. Kulkarni, Adv.
Venkata Raghu Mannepalli, Adv.

Sandeep Kumar Jha, AOR
Shiv Mangal Sharma, A.A.G.
Nidhi Jaswal, Adv.

Kanhaiya Singhal, AOR
Kanhaiya Singhal, Adv.
Vani Singhal, Adv.
Prasanna, Adv.

Sindoora Vnl, AOR
Thithiksha Padmam, Adv.

Kunal Mimani, AOR
Prashant Alai, Adv.

Prem Sunder Jha, AOR
Ankit Goel, AOR
S.. Udaya Kumar Sagar, AOR

Vanshaja Shukla, AOR
Anubha Dhulia, Adv.
Siddhant Yadav, Adv.

Ahanthem Henry, Adv.
Ahanthem Rohen Singh, Adv.
Mohan Singh, Adv.

Aniket Rajput, Adv.
Khoisnam Nirmala Devi, Adv.
Yeshu Mehta, Adv.

Kumar Mihir, AOR



Ms. Devina Sehgal, AOR
Mr. Dhananjay Yadav, Adv.

Mr. Milind Kumar, AOR

Mr. Sanjai Kumar Pathak, AOR
Mrs. Shashi Pathak, Adv.
Mr. Arvind Kumar Tripathi, Adv.

Vinay Arora, AOR

Mr. Aravindh S., AOR
Mr. Abbas B, Adv.
Mr. Aman Gautam, Adv.

Mr. Anando Mukherjee, AOR
Mr. Shwetank Singh, Adv.

Ms. Asmita Singh, AOR
Ms. Asmita Singh, Adv.
Mr. Abheet Mangleek, Adv.

Mr. Subhasish Mohanty, AOR

M/S. Arputham Aruna And Co, AOR
Mr. Gopal Singh, AOR

Mr. Dilip Annasaheb Taur, AOR

Mr. Ramesh Babu M. R., AOR

Sanawar Choudhary, Adv.
Mr. Kshitij Singh, Adv.
N. Naseem, Adv.
Sadhiya Sultan, Adv.
Ms. K. V. Bharathi Upadhyaya, AOR

UPON hearing the counsel the Court made the following
ORDER

List the matters on 07.05.2025.

(RAVI ARORA) (MAMTA RAWAT)
COURT MASTER (SH) ASSISTANT REGISTRAR
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